IN THE CENIRAL ADMINLSIRATIVE TRIBULIAL,JALPOR SBMZH,JAIPUR.
X ¥ %

Data of Daciszion: 02.4.2003

0A 276/2002
paba Lal Godiwal, Sr.TOA (F) o> Principal General Manajer, Telecom

District, Jaipur.
.+s Applicant

Versus

1. Unicn of India throngh 3ecretary, Department of Telecom, Sanchar

Bhawan, New Delhi.
Chief General Manajer, Talecom Rajastnan Circle, Jaipur.

3. Principal General Manager, Telecom, Jaipur District, Jaipur.
. «« Respondents

CORAM:
HON'BLE MR.H.O.5JPTA, MEMBER (AD:M)

HON'BLE MR.M.L.CHAUHAN, MEMBER (JUDL)
eee Mr.P.N.Jatti

For the Applicant
ees Mr.T.P.Sharma

For the Respondents

ORDER (ORAL)

The learned counsal

Heard tne learnad counsel for the parties.
favouranly

supmits that the respindents are

for the applirant
therefors, he wants O

~ase of the applicant and,

considering the
Prayer granted. :

withdraw this OA at this stage.
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